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Sl. No. Components Rate )

B32 Transportation/4 wheeler up to TFO of ¥ 12 lakh (50%) 6.00 lakh/FPC.
(25 No. total)

B.3.3.1 Refrigerated transport vehicle up to TFO of ¥ 25 lakh 18.75 lakh/unit
(75% subsidy to FPC and 50% to private) (16 No. total)
B.3.32 Pre-cooling/cold stores/ripening chambers. FPOs 18.75 lakh/unit

(16 No. total)
C. Value Chain Marketing — Branding, labelling, certification, quality control, retail

outlets, awareness and publicity through lead agencies

C1 Branding, labelling, packaging, publicity and certification of ¥ 1100 lakh L.S.

processing units etc. total

Cc2 Seminars/conferences, workshops, Buyer-seller meets, Auction ¥ 400 lakh L.S. total

meetings, festivals.

C3 Consumer awareness Information dissemination through ¥ 400 lakh L.S. total

publicity, printed literature films and local advertisements
c4 Hiring of space in prime markets % 600 lakh L.S. total
D. Value Chain Support Agencies

D 1. Setting up of Lead agency/Organic Commodity Board/ Organic Mission for scheme

implementation and market facilitation. To be set up at State level

D11 Staff, Manpower, Travel and contingencies, Institutional 5% of total scheme

strengthening and hire/ purchase of machinery and equipments budget

D12 Setting up of organic certification bodies. One time assistance ¥ 500 lakh L.S.
will be provided for hiring consultants for preparation of total
operating manuals, training and exposure of manpower and
facilitating institutional set up. Cost of manpower to be borne
by the State.

Benefits of national agriculture insurance scheme

1922. SHRIMATI RAJANI PATIL:
SHRI DARSHAN SINGH YADAV:
SHRI P. BHATTACHARYA:
KUMARI SELJA:

Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased

to state:

(a) whether it is a fact that the National Agriculture Insurance Scheme, launched
by Government, is not beneficial for the farmers, if so, the details thereof; and
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(b) the number of farmers got benefited under this scheme, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a) and (b) National
Agricultural Insurance Scheme was launched in Rabi 1999-2000 and remained under
implementation till Rabi 2015-16. Review and improvement in the crop insurance
schemes is a continuous process. To make the scheme more simple and beneficial
to farmers, the crop insurance schemes have recently been reviewed in consultation
with various stakeholders and a new improved scheme of Pradhan Mantri Fasal Bima
Yojana (PMFBY) has been launched from Kharif 2016 season. State-wise details of

farmers benefited under erstwhile NAIS are given in the Statement.
Statement

NAIS details of farmers covered and farmers benefitted (to whom the
claims are paid) from rabi 1999-2000 to rabi 2015-16

i.e. for 33 seasons

SI. No. State No. of Farmers No. of Farmers
Covered Benefited
1 2 3 4
1. Andhra Pradesh 30697873 6974654
2. Assam 422654 66123
3. Bihar 10707824 4434674
4. Chhattisgarh 11802512 2378860
5. Goa 8211 702
6. Gujarat 15496181 5500924
7. Haryana 635778 129424
8. Himachal Pradesh 372427 114714
9. Jharkhand 6931179 2582643
10,  Karnataka 14348056 6093637
11.  Kerala 461282 85472
12. Madhya Pradesh 43751245 9857683
13.  Maharashtra 51770126 24779844
14.  Manipur 35645 29932

15.  Meghalaya 36357 3600
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1 2 3 4

16.  Mizoram 121 119
17.  Odisha 19975543 4408892
18.  Rajasthan 15058674 5200566
19.  Sikkim 2062 86
20.  Tamil Nadu 8308811 2888885
21, Telangana 1288046 53591
22.  Tripura 21248 3432
23.  Uttar Pradesh 23426012 45176017
24,  Uttarakhand 399156 119370
25.  West Bengal 15115995 3270326
26.  Andaman and Nicobar Islands 4773 1102
27.  Puducherry 43258 7269
28.  Jammu and Kashmir 49065 4492

Graxp TotaL 271170114 83508633

Drought in Odisha

1923. SHRI NARENDRA KUMAR SWAIN: Will the Minister of AGRICULTURE
AND FARMERS WELFARE be pleased to state:

(a) whether Central Government has received any request from Government of
Odisha regarding drought situation in some districts of the State, if so, the details
thereof;

(b) whether the Ministry has sent any central team to visit the drought affected
districts to assess the loss of paddy due to drought, if so, the details thereof, and

(c) the financial package the Ministry plans to provide to the farmers of the
affected districts of Odisha?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI S. S. AHLUWALIA): (a) to (¢) The State Government
is primarily responsible for taking necessary relief measures in the wake of natural
calamities including drought. For undertaking relief measures, funds are available
with the State Government in the form of State Disaster Response Fund (SDRF).
Additional financial assistance, over and above SDRF, is considered from National



